09.06.2014 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.21
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 02.15 P.M.

1. I.A. 12186/2010 AMINA BHARATRAM
In CS(0OS) 411/2010 Vs. SUMANT BHARATRAM AND ORS
2. O.M.P. 719/2012 M/S NATIONAL HIGHWAYS

AUTHORITY OF INDIA
Vs. M/S AFCONS-APIL (JV)

3. O.M.P. 249/2014 M/S NATIONAL HIGHWAYS

AUTHORITY OF INDIA
Vs. M/S R.N SHETTY AND COMPANY
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RANJAY N RAJKOTIA
ASSOCIATES ,VINEET
JHANJI, DINESH
GARG,MALAVIKA RAJKOTIA,
RANJAY N., SURBHI SHARMA

VIKAS GOEL,ABHISHEK KUMAR,
SANDEEP SETHI, MANU SESHADRI,
TANMAY NANDI

A.K. NIJHAWAN, SHARAN

DEV SINGH, PREETI MECHAN,
T.S. DOABIA, SHARAN THAKUR,
SIDDHARTHA BARUA, NATASHA
THAKUR, SIDDHARTH THAKUR



